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odanffi Bridge

9̂07* S h rl Mohmnft Raot Will the 
Ministsr of T r a n s p o r t  be pleased to 
iUte:

(a) whether work on construction 
of a bridge over the Gauumi branch 
o f the 0 >i2vari river at Alamuru has 
sUrted; and

(b) if so, the amount allotted there­
for daring the current year?

T h e  P a r l i a a e a t f t r y  S e c re ta ry  to  
th e  Vli a ls te r  o f  R i l l  ways a n d  T r a a t p o r t  
(Sari S iih a a w a z  K h aa)x  (a) No> Sir.

(b) Rs. I3>56,300.

B le c tr lf le a tlo a  o f  S s a ld a h  D iv le lo a
«9oS. S h r l  S a d h a n  G u p ta i  WiU

the Minister of R a ilw a y s  be pleased to 
sute:

(a) the timj by which the electrifica­
tion of the Ssaldah Division of the 
Biitsrn Riilway is expected to be comp­
leted; and

(b) the order of electrification of each 
secUon of the Division and the time by 
w.iich t'i5 i l5:trifiction of each is expected 
to be completed?

T h e  P a r l ia m e n t a r y  S e c r e ta ry  to  
th e  V t l a l s t e r o f R i l lw a y s a n d T r a n s p o n  
( S h r l  Shahnawaz M a n ): (a) No 
final decision has yet been taken.

(b) Does not arise.

R a ilw a y  S e c u r ity  F o rc e
*909. Shrl S lnhasaa Singhs WiU

the Minister of R iilw a y s be pleased to 
stats the fuictions of and the manner 
of :>oriination between the G.R.P., 
R.P.P. and ths Watch and Ward Staff 0 3 JV c i lb i  Railway Security Force?

The P irllarn en tary Secretary  to 
the \iUlsfeer o f Rail ways and Transport 
( S ir i  S iihf&awaz Khan): While the
Gjvernment Railway Police is intended 
for the .niiatenance of ‘Law & Order* in 
the Riilways, the Railway Protection 
Police serves as a special Armed Branch 
of the O jv  :rnm:nt Riilway Police. The 
Riilway Security Force, on the other 
ha'mdsis intended purely for the protection 
of Ra îlway prpperty as well as good 
consigned to the care of the Railways*

Co*ordination between the three 
or^aiisations is maintained by their 
respective offi ers at different levels 
throagh personal contacts and meetings*

AhmedabadAtaLlaa

'»9io . S h r l  T u ls id a a t  WiU th e  M ini#- 
te r  o f R a i lw a y s  be pleased to  s ta te :

(a) w hether th e  p ro p o sa l for th e  
doubU ng o f the  railw ay  line betw een 
A hm edabad  an d  Adu has been fully ex am in ed ; an d

(b) i f  so^ th e  findings th e reo f?
T h e  P a r l i a m e n ta r y  S e c r e ta ry  t a  

t h e  M in is te r  o f  R a i l  w ay s a n d  T r a n s p o r t  
( S h r l  S l ia l ia a w a z  K h a n )t (a) Yes> Sir.

(b) The Section between Ahmedabad 
and Kalol is already being doubled and 
further doubling from Kalol to Mehsana 
is being considered for the Second 
Five Year Plan period. The necessity 
for any further doubling on the Ahmeda- 
bad-Abu Section does not exist.

U d a ip u r-B a n e w a ra  T e le p h o n e  L in e
*914* S h r l  B h e e k h a  B h a i i  Wilj the 

Minister of C o m m u a ic a tio n a  be pleased 
to state:

(a) whether it is a fact that the Posts
and Telegraphs Advisory Committee 
for Rajasthan and Ajmer 2one recom­
mended connecting Udaipur to Banswara 
by piitcca telephone line; and ^

(b) if so, the action taken in this 
regard ?

T h e  D e p u ty  M in is te r  o f  C o m m u n i­
c a tio n s  (S lir i  R a )  B a h a d u r ) :  (a) Yes.

(b) The rehabilitation of Udaipur- 
Dungarpur section was completed on 
30th August *54. The project for the 
rehabilitation of Dangarpur-Banswara 
section was sanctioned on 28th September, 
•55. The work is expected to b>e completed 
in the next financial year.

^C alcu tta  P o r t
•916. S h r i  T u s h a r  C h a t te r je a i  WiU

the Minister of T r a n s p o r t  be pleased to 
state:

(a) whether it is a fact that recruit­
ment in Calcutta Port Coffmissicr ers’ 
Service is made only through the Pirploy- 
ment Exchange of Calcutta ard ihoi ap I li- 
cations from persons residirg outside 
Calcutta are not entertained;

(b) if 80, the reason therefor; and

(c) whether any exception is made 
i n case of appUcaiions of sons of employees 
or «x-empioyees of the Calcutta Pon 
Commissioners ?




